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2102. Shri M. Najrak: Will the

Minister of Home Affair* be pleased
•to state:

(a) the proportion of officers of 
I.P.S. and I.AJ5. who are appointed 

'by promotion from the Orissa State 
rServices; and

(b) number of those officers who 
ihave been appointed by direct recruit- 
jnent?

The Minister of Home Affairs 
(Pandit G. B. Pant): (a) In accord

ance with Rule 9 of the Indian 
Administrative Service (Recruitment) 
Rules, 1854, and Indian Police Service 
(Recruitment) Rules, 1954, the number 

-of State Services officers appointed by 
promotion to the Indian Administra
tive Service/Indian Police Service 
-should not at any time exceed 25 per 
-cent, of the number of senior duty 
posts borne on any State Cadre includ
ing Orissa State.

(b) (i) Indian Administrative Ser
vice—63.

(ii) Indian Police Service—27.

'Employees of Ordnance Field Depots
TShri S. M. Banerjee:

2 1 6 2 .Bhrtmaii Rena Chakravartty: 
I^Shri Jagdish Awasthl:

Will the Minister of Defence be 
pleased to state:

(a) whether Class IV employees 
serving in No. 1 Ordnance Field Depot

.have not been granted Quasi Perma- 
.nency; and

<b) if so, the reason therefor?

The Deputy Minister of Defence 
(Shri Raghuramaiah): (a) Non-
industrial class IV employees in No. 1 
Ordnance Field Depot who satisfied 
the prescribed conditions, have been 
made quasi-permanent. Industrial 
Class IV employees have not been 
made quasi-permanent.

(b) Under the general orders indus- 
. trial employees are not eligible for 
tijuasi-permanency.

Prodnction of Coking Coal

siiu / Shrimati 11a Falohowdhwi:
\  Slul S. C. Samanta:

Will the Minister of Stool, BUM* 
and Fuel be pleased to state the peg-> 
ged levels of production of coking 
coals fixed for 1958?

The Minister of Steel, Mines and 
Fuel (Sardar Swaran Singh): Selected
Grades A and B 9.0 million tons.

Grade I 5.5 million tons.
Grade II .. 3.7 million tons.

Total.. 18.2 million tons.
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Educational Programmes tat States

• 2107. Shri Ramashwar Tantla: Will
the Minister of Education be pleased
to state:

(a) the steps that are taken to en
sure the speedy and proper execution 
of the various educational schemes 
and programmes for which grants and 
loans are given to the State Govern
ments; and




